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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 622 of 2024
IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON

BEHALF OF RESPONDENT NO. 9, M/S MANOHAR FILAMENTS

PVT. LTD.

MOST RESPECTFULLY SHOWETH:

1. That the present objections are being filed on behalf of M/s Manohar
Filaments Pvt. Ltd., the Respondent No. 9, in compliance with the
direction dated 27.02.2025 passed by this Hon’ble Tribunal, wherein
the recently added industries in the Barhi Industrial Area matter were
directed to file their objections to the Joint Committee Report dated
03.01.2025.

2. That at the outset, it is submitted that the observations in the Joint
Committee Report (hereinafter “the Report™) do not correctly reflect
the compliance status of the Answering Respondent’s unit. Certain
findings in the Report appear to be based on assumptions and outdated
assessments, rendering them inconsistent with the Answering

Respondent’s current operational realities.
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That the Answering Respondent, M/s Manohar Filaments Pvt. Ltd., 1s
located at Plot No. 531-532, HSIIDC Barhi, PH-II, District Gannaur,
Sonipat, Haryana. The unit is engaged in the dyeing of yarn and
preparation of paper cartons. It has obtained a common consent for
both operations, underlining its commitment to adhering to prescribed
pollution control norms. The Effluent Treatment Plant (ETP) of the
unit is operational, and compliance with water consumption and waste

disposal regulations has been maintained.

OBJECTIONS TO THE JOINT COMMITTEE REPORT:

That the Answering Respondent submits that an inspection was
conducted on 08.08.2024, and certain observations were recorded
regarding the operation of its Primary Effluent Treatment Plant
(PETP). The Answering Respondent further submits that a Show
Cause Notice no. HSPCB/SR/2025/2705 dated 02.01.2025, received
on 17.01.2025, was issued by the Haryana State Pollution Control
Board (HSPCB), alleging non-compliance on certain grounds,
including non-compliance in effluent treatment; non maintenance of
log books, dilution with freshwater and higher freshwater
consumption. Another Show cause notice no. HSPCB/SR/2025/058
dated 11.04.2025 was issued by Haryana State Pollution Control
Board (HSPCB) seeking further details on performance security, re-
sampling fee & additional documents related to Primary Effluent

Treatment Plant (PETP).

That it is submitted that the answering respondent submitted a
detailed and reasoned response to the HSPCB Show Cause Notice.

The answering respondent duly clarified its position and provided
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documentary evidence of its compliance to HSPCB. Therefore, the
continued reliance on these findings is unjustified and does not
accurately reflect the present compliance status of the unit. A Copy of
the Show Cause Notice and the latest detailed and reasoned response
to the HSPCB Show Cause Notice along with all the relevant
annexures is annexed herewith and marked as ANNEXURE R-1.

The response submitted for the show cause notice
HSPCB/SR/2025/2705 was submitted on 31.01.2025 against which
point wise detail enclosure has been mentioned below in point 4.3.1

to 4.3.6:

4.3.1. That the Answering Respondent, in response to HSPCB notice
dated 02.01.2025 shared proof of water meter installed at
municipal water supply which is HSIIDC water supply. The
water log book record is maintained and water bill is being paid
basis the water meter reading. The bill copy dated xx.06.2024
has been submitted in the court as a proof that water meter at
HSIIDC water supply was operational during the assessment of
Joint team dated 08.08.2024 and thus, 1t can be surmised that
the observations made by Joint team were made on

assumptions.

4.3.2. That the effluent records has been maintained and proof of the
same has been duly shared in response to HSPCB notice no.
HSPCB/SR/2025/2705  dated 02.01.2025 and notice no.
HSPCB/SR/27058 dated 11.04.2024. Copies of the logbooks,

including ETP inlet & outlet logs and ash disposal records have
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been enclosed as annexures of the response to the Show Cause
Notice. The digital monitoring of the parameters is being done
and i1s  available at  public  platform  portal

www.hspcbcems.nic.in.

That furthermore, it was clarified that the ETP operates
efficiently, and the values recorded during the inspection may
have reflected operational fluctuations at the time of sampling.
Corrective actions, includes changing of existing salt with
Global Salt in Yarn Dyeing process resulted in improving the
testing parameters. Post-inspection, additional samples were
collected and analyzed at an NABL-accredited laboratory,
demonstrating compliance with prescribed norms. Results of
the additional tests were duly provided along with the response

to the Show Cause Notice.

That the JCR claim of higher freshwater consumption rate is
not effective as the water log book record submitted specifies
that water consumption is within the permissible limits as per
the approved “Consent to Operate”. HWRA approval on water
extraction and application of renewal has been duly submitted

to the HSPCB.

That the Answering Respondent also clarified the possibility of
mixing of ground water with industrial effluent is not
applicable, given both the underground tanks of effluent and

fresh ground water are 70 to 80 meters apart.


http://www.hspcbcems.nic.in/
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That the Answering Respondent also clarified that there is no
arrangement for the dilution with fresh water in the Primary
Effluent Treatment Plant (PETP) and same can be verified. A
detailed process audit of PETP adequacy from Govt. institution
as suggested by CPCB, is under process at the time of
submission of this application. And the answering respondent

will submit the report also.

The response for the show cause notice HSPCB/SR/2025/058 was

submitted on 31.01.2025 against which point wise detail enclosure

has been mentioned below in point 4.4.1 to 4.4.4:

44.1.

4.42.

4.4.3.

The answering respondent has submitted the request for
resampling fee UTR No. CMS1062500970592 dated
16.04.2025 along with performance security UTR No
CMS1062500970593 dated 16.04.2025 in the Bank Account of
HSPCB.

The Answering Respondent has submitted the State Ground
Water Authority (HWRA) permission of ground water
extraction valid till 18.02.2025 and also attached the
application of renewal dated 13.02.2025.

The Answering respondent has submitted the date wise PETP
sludge generation and disposal through sludge disposal service
provide M/s GEPIL. The manifest generated through
HROCMMS HWM online portal has also been submitted.
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4.4.4. The answering respondent has also submitted the record of ash
generation and disposal along with the readings of PETP inlet
and PETP outlet readings.

That the inspection that formed the basis for the Joint Committee
Report took place in July-August 2024, whereas the report was
submitted much later. The answering respondent respectfully submits
that compliance i1s a dynamic process, and any findings based on
outdated data do not reflect the current operational reality. Since the
inspection, the answering respondent has implemented multiple
corrective measures, and have submitted all the valid documents in
the response to the notices. Given these developments, the findings of
the Joint Committee Report require reconsideration in light of the

updated compliance status.

That any adverse order based on the findings of the Joint Committee
Report would have severe financial implications and cause significant
operational disruptions to the answering respondent. The unit
employs a large workforce, and any disruption in operations would
negatively impact the livelihoods of numerous employees and their
families. The answering respondent is a key contributor to the textile
industry, and any undue penalties or restrictions would harm not only
the unit but also suppliers, vendors, and small businesses that rely on

its operations.

That in view of the above submissions, the Answering Respondent
also prayed that the allegations in the Show Cause Notice be

reconsidered, as they were based on incorrect assumptions and lacked
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substantive evidence. The Respondent requested that its compliance
measures be duly recognized and that it be granted an opportunity for
re-inspection with independent verification to conclusively establish
adherence to environmental norms. The Answering Respondent
reiterated its commitment to upholding all regulatory standards and

sought a fair and just resolution of the matter.

5. That the Answering Respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial
operations and prays for a just and fair assessment of its compliance

status.

6. The Answering Respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A. No. 622 of 2024
IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents
AFFIDAVIT

I, Bhupinder Kumar S/o Late Manohar Lal, aged about 75 years R/o
G-94, Ashok Vihar Ph-1, Ashok Vihar H.O, North West Delhi 110052,
(Holder of Aadhaar No. 5036 4256 6463) do hereby solemnly affirm and

stat as under:

FONVAR P
- 1“\* That I am the authorized signatory of Respondent No.9, Manohar

1 e f’:‘"“"‘"k \Fglaments Pvt Ltd. having its office at Plot No. 531-532, Phase II,

o B o _ i ‘i 'Barhi, Industrial area, Distt. Sonipat, Haryana,, in the aforesaid
?-?.»_(’:; \b{ | o Orlgmal Application, I am aware of the facts and circumstances of the
NP e

2} Qb S case in my official capacity as stated above and hence, entitled to

swear this affidavit.

2. That the accompanying reply has been drafted by my counsel under
my instructions, and I say that the statements and submissions made
in the said reply are true and correct to best of my knowledge based
upon the records and my belief. I pray that the said reply to be treated
as part and parcel of this Affidavit and the same is not being
reproduced for the sake of brevity.
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3. I say that the documents/annexure produced along with the reply are

G; ! _! ! ,
C/DPONENT

Verified that the contents of the above affidavit are true and correct to the
best of my knowledge, belief and nothing material information has been
concealed therefrom. No part of it is false. ‘ '

true copies of its originals.

VERIFICATION:

Verified at Ganaur Iq_’n::tlj;\"rs.:zﬁflladay of February 2025.

Y

FANN
g i‘._"_ "“,\ i .
w - v
!J i -
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HARYANA STATE POLLUTION CONTROL BOARD -2,

i1
:‘OA I_IFE Plot No. 1, Sector-15, Part-1I, Sonipat Ph. - 0130-2236119, § 2
ﬁ E-mail ID: - hspcbrosr@gmail.com = T
o LfEse Far nond s T T,
B ri i Kawyze
ez
No. HSPCBISR/2025/ 5370 5 Dated: &2} [/ RS

To
M/s Manohar Filaments Pvt. Lid,
Plot No. 531-532, HSIIDC Barhi, PH-II,
Ristrict Gannaur, Sonipat, Haryana

Sub: Show Cause MNotice for Closure under section 33-A of Water Act, 1974, prosecution action
under section 43/44 of Water Act, 1974, revocation of consent ufs 27 of the Water (Prevention
& Control of Pollution) Act, 1974 & ufs 21 (4) of the Air (Prevention and Control of Pollution)
Act, 1981 and imposing environmental compensation as per order dated 22.12.2021.

Whereas. the unit was inspected on 08.08.2024 by the Joint Team of CPCB and HSPCB in reference
1o OA N0.622/2024 titled as Varun Gulati Vs State of Haryana & Ors. pending before Hob'ble NGT, New
Delhi and the unit is involved in process of Dyeing having CTO valid upto 30.09.2026.

Whereas, during inspection following deficiencies have been observed which need to he complied as
per condition of CTO granted to the said unit:-

1. The unit is engaged in dyeing yam and preparing paper cartons for which the unit has obtained
common consent.
No flow meter at municipal water supply was installed.
Unit has not maintained logbooks of ETP Inlet, ash generation and its disposal.

Effluent characteristics: as per analysis repor is as below:-

[Parameter | PETP inlet | PETP outlet | Prescribed | Compliance w.r.t norms
discharge
norms
pH 89 8.2 6.0-9.0 High value of TDS 2572 mgh
against the norms of 2100 mg/l at
PETP outlet High reduction in
BOD (mg/l) 417 49 500 pollution parameters indicating
I | dilution with freshwater in PETP at
| o (Mg | e =80 e different stages. Non Complying
TDS (mg/l} 3320 2572 2100
SAR (mg/l} | - 28 26 SAR 28 mg/l against the norms of
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Suiphides : 4 ‘ 2 | 26 mg/l and Sulphide 4 mg/l against e
(mg/l) the norms of 2 mg/l and phenolic| W
compound 1.72 mg/l against lhe‘

Phenolic - 1.72 1
compound norms of 1 mg/l. which are non-|
(mg/h) complying w.r.t notified standards. /

5. Specific fresh water consumption is too much higher against the std. for specific quality (Approx. 25
KL/MT) indicating that either fresh water consumption logbook is nol properiy/correctly maintained or
actuai production is higher than the reported production,

6. The untt has underground tanks, for influent and effluent storage. The unit is also storing.ground

water in underground tanks. Hence possibility of mixing of ground water with industrial effiuent cannot

pe ruled out.
7. High reduction in pollution parameters indicating dilution with freshwater in PETP at different stages.

Therefore, you are hereby directed to show cause & explain within 15 days as to why closure action
may not be taken against your unit u/s 33-A Water (Prevention and Control of Pollution) Act. 1974,
prosecution action under section 43/44 of Water (Prevention and Control of Pollution) Act. 1974 and
revocation of consent u/s 27 of the Water (Prevention & Control of Pollution) Act, 1974 & ufs 21 (4) of the Air
{Preveption and Control of Poiiulion) Aul, 1981 besides iniiation of legal action under the Acts for non-

compliance of the relevant provisions of Environmental Acts/Rules/taws.

In case you fail to reply/comply with the deficiencies mentioned above within above mentioned
stipufated time period, it will be presumed that you have nothing to say in this regard and accept the status as
mentioned above, which will warrant closure action against your unit under relevant Acts/ Rules besides

Initiation of legal action under the relevant Acts/Rules without giving any further notice.

Whereas, for the above said viclations you are liable to pay the Environmental Compensation in
terms of the directions of Board issued letter no. HSPCB/PLG/2021/2343-2350 dated 22122021 as

assessed by the Board as per methodology defined therein. 2
0'3'\1 ]9";

Regional Officer,
Sonepat Region,
Endst. No. HSPCB/SR/2025/ Dated: S

A copy of the above is forwarded to the Chairman, HSPCB, Panchkula for information, please,

Regic{nal Officer,
Sonepat Region.



8- 3494 1

Date: 31/01/2025

To,

Regional Officer,

Haryana State Pollution Control Board,

Plot No. 1, Sector-15, Part-ll, Sonipat -Ph: 0130-2236119

Email: hspcbrosr@gmail.com

Subject: Reply of Show Cause Notice for Closure under section 33-A of Water Act,1974, prosecution action under
section 43/44 of Water Act, 1974, revocation of consent u/s 27 of the Water(Prevention & Control of Pollution)
Act, 1974 & u/s 21 (4) of the Air (Prevention and Control of Pollution) Act, 1981 and imposing Environmental

compensation as per order dated 22,12.2021.
Reference:- your office letter No. HSPCB/SR/2025/2705 dated 02/01/2025
R/Sir,

In this connection it is intimated and submitted that the above said show cause notice was received on dated

17/01/2025 in our unit. The point wise reply of the above-said show cause notice observations raised as under:-

1. That our unit has obtained the CTO from the Board for the products like Dyeing Yarn and Tape, paper
cartons and transfer labels, Hang tags, and price tickets. A copy of the CTO is attached as Annexure A

2. That a proper flow meter installed on HSIIDC water supply. Photograph attached as Annexure B

3. That our unit is maintaining proper log book of ETP Inlet, Ash generation and disposed of the same. A
copy of log of book of ETP Inlet and Ash generation disposal attached as Annexures C& D

4, Regarding the high TDS values mentioned in the notice, we have replaced the existing salt with "Global
Salt." As a result, the TDS levels at the PETP are now within the permissible limit of 2100 mg/|. The trade
effluent also has been analyzed by NABL-approved lab, Haryana Test House, Panipat, vide report No.
HTH/EP/250123022 dated 23/01/2025, confirming compliance with the standards. It is also stated that by
using the Global Salt the parameters such as SAR, Sulphides, and Phenolic are also within the permissible
limits. A copy of analysis report attached as Annexure E

5. We would like to clarify that the consumption of fresh water is low and our unit is maintaining the water
consumption loghook in accordance with actual consumption. A copy of the logbook is attached as

Annexure F R R
J “&F Wiancehar Filamenis Pvt. Lid.

VS m‘g’aﬂﬁg

2

HARYANA STATE POLLUTION
| CONTROL BOARD

% MANOHAR | Plot-1, Sector-15, Part-Il 1|Page
FILAMENTS m ?mx—sm ﬁﬁaﬂrﬁ.ﬁ?&?ﬁ?&iﬁsﬁmm Road Ind. Arza, Delhi- 110033 (IN)

CIN: U74899DL1989PTC037636

g B s 9
Authovised Signator
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6. Our unit has constructed two underground water tanks. One tank is used for the collection of trade
effluent l.e. equalization tank and the other, located 70 to 80 meters away, is used for firefighting
purposes. There is no possibility of mixing groundwater with industrial effluent. Photograph as attached

Annexures G & H
7. We would like to confirm that there is no arrangement for the dilution of fresh water in the PETP, and this

can be verified at any stage.

Therefore keeping in view the position explained above compliance made by our unit of observations raised in the
above show cause notice you are requested to please consider our reply and withdraw the show cause notice. No

action will be initiated against our unit.
It is for your kind information and further necessary action, please.

Thanking you!

Yours faithfully
For-Manohar-Filaments Pyt Ltd.

For Manohar Filaments Pvt. Ltd.
Auth. SignatdyUthorised Signatory
Enclosed:

Annexure A -Copy of CTO
Annexure B-Photograph of flow meter

Annexure C&D-Copy of A copy of log of book of ETP Inlet and Ash generation disposal

1.
2
3
4. Annexure E-Copy of Testing report of ETP Inlet & Out let
5. Annexure F- copy of the Fresh water logbook is attached
6

Annexure G & H- Photographs of water tanks

% MANOHAR MANOH ILAMENTS (P) LTD ? ' .
AR F . B-39, G.T. Kar 0ar . Area, i-
F”_AM ENTS T 491 11 47030300 Wwxiw.)n:-anui‘.frfilzn.Geul-ii:-;al enp Ik ismn R A R

CIN: U74899DL1989PTC037636
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= R TE POLLUTION CONTROL | fdds |
YANA STA . i 5&5@

Ty et

=S BOARD
o Star Complex, Opp. General Hospital, Delhi Road, www=s==e=s
HSPEB ™ ~gonepat Ph. 0130-2236119(0) Email:-
hspebrosr@gmail.com
E-mail: hspcb@hry.nic.in
No. HSPCB/Consent/ : 313101722SONCT024025077 . Dated:18/12/2022
To.

Ms :Manohar Filaments Pvt. Ltde
Plot No.531-532, Phase-1II, HSIIDC,Barhi, Sonipat

Subject: Grant of consent to gperate to M/s Manohar Filaments Pvt. Ltd..

Please refer to your application no. 24025077 seceived on dated 2022-11-18 in
regional office Sonipat.With reference to your above-application for consent to operate,M/s
Manohar Filaments Pvt. Ltd. is here by granted consent as per following specification/Terms
and conditions.

[Consent Under BOTH
Period of consent Rt 1272022~ 20/09/2026.
Industry Type "Yarn / Textile processing involving any effluent/emission generating
processes including bleaching, dyeing, printing and colouring
| Category . | RED

Investment(In Lakh) 6246.5
Total Land Area(Sq.| 8100.0

meter) .

Total Builtup Area(Sq.| 16815.0

meter)

Quantity of effluent

1. Trade ' 190.0 KL/Day

2. Domestic 7.0 KL/Day

Number of outlets 2.0

Mode of discharge '

1. Domestic Into HSIIDC sewer leading to CETP

2. Trade Tnto HSIIDC sewer after treatment leading to CETP
Domestic Effluent Parameters

1. NA

Trade Effluent Parameters ]
1. BOD 500 mg/l

2, COD 1400 mg/l

3. TSS 1500 mg/l

4. pH : 6,0-9.0

5, 0&G 15 mg/l

6. Sodium Absorption |26

Ration

Authdrised Signatory
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7. Phenolic compound |1 mg/l
8. TDS 2100
9. Sulphide 2 mg/l
10, Total Chromium 2 mg/l
Number of stacks 2
Height of stack
1. S T A C K|32 meters

ATTACHED TO
BI1IOMATSS
BRIQUETTE FIRED
BOILER HAVING
CAPACITY 2 TON/HR

2. COMMON STACK
ATTACHED TO 2 NO
GAS FIRED BOILER
OF .CAPACITY 1
TON/HR EACH

15 meters

Emission parameters

1. SPM 80 mg/m3
2. NOX 50 mg/m3
3. SOX |50 mg/m.
Product Details

1. PAPER CARTONS

AND TRANSFER|

LABELS

12 Metric Toames/day -

2. HANG TAGS AND-
PRICES TICKETS

12 Metric Tonnes/day

3. DYEING YARN
AND TAPE

1.5 Metric Tonnes/day

4, DRAW CORD AND'|
WEAVING

1.0 Metric Tonnes/day

Capacity of boiler

1. BIOMASS
BRIQUETTE FIRED
BOILER

2.0 Ton/hr

2. 2 NO GAS FIRED

1.0 Fon/hr

BOILER

Type of Furnace

1. NA

Type of Fuel

1. Gas 1.0 Tbufday

2. BRIQUETTES 4.5 Ton/day
Raw Material Details

PAPER BOARD 10 Metric Tonnes/Day
INK FOR PAPER|100KgDay
PRINTING

WATER BASED|150Kg/Day
VARNISH

YARN 1500 Kg/Day
DYES A N D|70 Kg/Day
CHEMICALS :

For Manochar Fil

menis Pt Ltd.

Authorised Signatory
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Regional Officer, Sonipat
Haryana State Pollution Control Board,
Terms and conditions '

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.

2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions ofhis consent order.

3. The applicant shall make an application for grant.of consent at least 90days before the date
of expiry of this consent, -

4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application. ’

5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whele er in part) this Board shall affer giving the applicant an opportunity
of being heard vary all or such condition and thers upon the applicant shall be bound to comply
with the conditions so varied. o £ g v -

6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution. )

7. The industry skall comply noise pollution (Régulation and control) Rules, 2000,

8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time. -

9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.

10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc. .

11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time. ;

12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.

13. The industry shall pay the balance fee, in case it is found due from the 'i;_lglgst_r_y at any time

L s B m Al e P . . -
later on. ; For Mancha; riaments Pvi

e o o

Vi. L
[ o] i
sed -:r.;jﬂﬁi::r:f
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14. If the industry fails to adhere to any of the conditions of this consent to operate order, the’
consent to operate so granted shall automatically lapse.

15, If the industry is closed temporarily at its own, they shall inform the Board and obtain
penmssmn before restart of the unit.

16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by

the Board.
Specific Conditions :

‘1. Unit will comply the emissions standards laid down for boilers/TFH by
CAQM/CPCB/Hon’ble Courts. 2. Unit will comply CAQM direction issued vide No. 65 and
HSPCB direction vide order dated 21.07.2022 regarding standard list of approved fuels in
NCR. 3. Unit will not add any production capacity/polluting process/ under take expansion

without taking CTE expansion.

Regional Officer, Sonipat
Haryana State Pollution Control Board,

SIS S

For Manohar Figmenis Pvt. Lid.

A,

pP- AuthoNsed Signator!
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WTH Laboratories Put. Ltd.

{Formerly Known os Haryana Test House & Consultancy Services)

Plot No. 50-C, Sector-25 Part-ll, HUDA, PANIPAT-132 103 (HR)
Cortact : (Off) 84077-70140, 0130-4047223, {Er.-)E‘O"?-M. 144, (BM) 82077~ 70144, [Food) 84077- 70169
DOGC No. HTHIQF/T 8 Wab Site ; www.hthiobs.com, & -mail : horyonatesthousecsy Dgmaileom, testing@hithlabs.com

An ISO 9001:2015, ISO 14001 2015, 180 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. ! HTH/EP/250123022
Manchar Filament Pyt Ltd ULR No. ! TC781125100010774F
Plot No. 531-532, Part-ll, Industrial Estate, HS!DC Barhi, Party's Ref No. Nil
Sonepat (HR)

Booking Date  : 23/01/2025

period of Testing * 23/01/2025To 28/01/2025

Reporting Date  © 28/01/2025
Sample Description 1 Effiuent Water Sample (ETP-Iniet) J
Type of industry t Textile Indsutry
Sarnple type :  Effluent Water Sample (ETP-inlet)
Date of sampling . T 23/01/2025
Date of recelpt of sample + 23/01/2025
Sample Location 1 ETP-Inlet
sample quantity T 2Lt
purpose of analysis : Monitoring
Sampling Method :  HTH/EP/SAR-01
sample collzcted/ supplied by : By ourLab. Representative

TEST RESULTS
S.N. Test Parameters Unit Result Test Method
Discipline : Chemical, Group : poliution & Environment
1 Coiour i Hazen 450 ) IS 3025 (Part 4): 2021
Z pH % - .00 1S 30325 (Part 11): 2022
3 Suspended Solids ma/L 3700 1S 3025 (Part 17): 2022
4  Chemial Oxygen Demand{COD) malL 232.0 ' IS 3025 (Part 58): 2023
5 Biochemical Oxygen Demand-(BOB] 3 Daysat27°C ma/t 3050 ) IS 3025 [Part 44} 2023
6 Oil&Grese ' me/L 102 IS 3025 {Part 39): 2021
7 Total Dicsotved Salids mgiL 2250.0 . 1S 3025 {Part 16): 2023
g Sulphide (H25) mg/L BLAILOG:1.0) 153025 (Part 29): 2022
9 Phenolic Compoiind {CEHSOH) mgfL BLOILOQ: 0.05) |53025 (Part 43/Sec-1): 2022
10 Ammaonical Nitrogen (as N) mg/L 9.34 1S 3025 (Part 34/Sec-1): 2023
11 Sodium Absorption Retlo [SAR) mezg/ 14 HTH/EP/STP-28
12 Total Chransium (as Cr) mg/L BLOILOO:0.1) HTH/INS-03/5TP-29
#**End of Report***

Remarks: BLQ: Beiow limits of Quaniification/ LOA : Lirsits of Quantification

For I
ﬁ’?‘.g.el 994
Review by
page No.:1ofl
Muters 1, Teesl et sliall icd be oo brs inw's »harh‘_.s-.a\t..a —ufbe'- 21 an gklen »rd of Law, 2 Tha 7t < udained in this et feps »-{Ma,usu‘ﬂ 'mhsum,w- tudd ot fr i el fot.
3. This é=, 4t I only for your guidance. and et 1t gl g, iekin, atfor abwitimmant, Totel ljshitty of HTH Labs smhiies Pt L, is i 10 s I o et only.

5. Senpies will be st e ond avall oo e s f'-‘"?fs"vv t ; rn--—-'i-r-d_ 5 Sglwwt}mnerTHmr- Y !
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HMTH Laboratories Pot. Ltd.

(Formerly Known as Haryana Test House & Consultancy Services)
Plot No. 50-C, Sector-25 Part-ll, HUDA, PANIPAT-132 103 (HR.)

0OC No. HTHIQF/7.8 Web Site : www. hilhlzbscom, e-mail: horyonctasthousecs@igmall.com, testing@hthlabs.com

An IS0 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. ! HTH/EP/250123023
Manchar Filament Pvt Ltd ULR No. ' TC781125100010775F
Plot No. 531-532, Part-ll, Industrial Estate, HSIIDC Barhi, Party'sRef No. ¢ Nil
Sonepat (HR)

Booking Date ¢ 23/01/2025

Perlod of Testing * 23/01/2025To 28/01/2025

Reporting Date @ 28/01/2025
Sample Description ¢ Efflusnt Water Sample (ETP-Outlet)
Type of Industry t Testile Industry
Sample type 1 Efftuent Water Sample (ETP-Outlet)
Date of sampling + 2370172025
Date of receipt of sample i 23/01/2025
Sample Location : ETP-Outiet
Sample quantity 21U
Purpose of analysis ¢ Monitoring
Sampling Methed ¢ HTH/EP/SAP-01
Sample coflected/ supplied by ! By our Lab, Representative

TEST RESULTS
S.N. Test Parameters Unit Resuit Standard for Trade Eff, Test Method
from Party by HSPCB
Cansent Req.
Discipline : Chemical, Group : Pollution & Environment
1 Colowr Hazén 11.0 - IS 3025 (Part 4): 2021
Z pH - 858 50-9.0 ; 15 3025 (Part 11): 2022
3 Suspended Salids T malt 7.0 1500 Max IS 3025 (Part 17): 2022
4 Chemical Ovygen Demand{COD) mg/L 40.0 1400 Max 153025 (Part 58): 2023
5  Biochemical Oxygen Demand (BOD) 3 Days at 27°C mg/L 1.0 500 Max 15 3025 (Part 44): 2023
6 O/l &Greass mg/L BLO(LOT:4 0) 15 Max ' 153025 (Part 39): 2021
7 Taotal Dicsolved Solids . ' ma/L 12100 2100 Max . 15 3025 (Part 1R); 2022
8 Sulphide (H25) mg/L BLO{LOQ: .0} 2.0 Max IS 3025 {Part 29): 2022
9 Phenclic Compaund (CEHS0H) mg/L BLOLOG:0.05) 1.0 Max 1S 3025 (Part 43/5e¢-1): 2022
10 Amwanical Nitrogen [as N) mgfL 47 50 Max 15 3025 (Part 34/5ec-1): 2023
11 Sodium Abzorption Ralio (SAR) miegl 11 26 Max HTH/ER/5TP-28
12 Total Chromium {as Cr) mg/L BLO{LOO:0.1) 2.0 Max HTH/INS-03/5TP-29
***End of Report***

Remarks : BLQ: Below fimils of Quantification/ LOQ : Limits of Quaniification i e _‘ 2o = =
For idanohar Filaments Pvt. Lid.

§ A W
Review by Sr.Man ger{Env.)

ﬁ“‘zsm-m' N Y2y

Page No.:1loft

. Test copuoet shial il B2 fegrnhoce Sl orin pert 2nd Geiid be |

Neidaz | tonevidewein e countef Law, 20 The sty Conlaionced in s ! eepert perains only [ the samie Meter! nut Tor the whle Iot
3. This et is anly for your givlacce, st nol for gl Bl ¢ it inkon, andl Bor adeePasmnt, 4, Tolal flabilly of HTH Lalsndbistss Bl Ll 15 Bimikes! 35 the Triwesm! gmickimt oy,
8. Saiiphes will be ds afer or ol i e ate of terne pf ot trde 2 dlweiadang e i 6, Sl nod draainy by HTH unleor sthmrwies grecifad
T Thic Aad Ly prcialoa e b o e re it | Lo b 8 vl B choat e Tl oty A o aEhility what o s,



Name & Address.of Unit

LOG BOOK OF BOREWELL

Mansfaf

Yie

]

Date

" Flow yw Meter Hcadlng |

~initlal

I

T Final

2716125 i

|Shstd

IRF VLS

RN

—e -
.

j_,(fﬂ‘_g }ﬂ,i._!_‘, JH\H & L) *As Jaﬂf’ r/

/_,/N' (;}'! L}____jf

Month JZ/1 .

e —

Total
Consumption

/ff
Héfj_‘_f_

a2l el f,-‘-fi' | N3 #£18

’f]f'f

‘z‘)' L

T 1)

aflet 1A Il /._:!J[ff\'!o'. n‘-f'ff.ﬁ?.:(f' St

LEl

_(‘"f!‘&";‘ )f—

fundvy -

et les -

AL ELC

LT 4 98D

qore?

el j28 |
AY et LAS

W\ 4957

123420

)-1 ’2‘}"

08 /a7 /25

1158 ES

135249

gsferr |C

l'_? _')’16(4

! er r-:.‘\".

tas2 0y

pd 1 128

AT

1J55493

A ks

/et LES

!\‘! \;‘51{ \g

}\_J' \ 5"?/2‘?

18277

L1 /e1 JES

Suan Ao

—

J2) et ] 25

]IS IS

ghte -

)3 /et )28

©1.STALS

hTSTIX

18 14°

ph et [ 25

MSTLE

NILo 45

1 83072

)¢ F et [28

)3 L8485

} L2838

| K R0

1L 1ot 12S

[IL283

INL4LF

) 447

| 31125
| 181n 128

LILALE

KILESE

18 9¢c72

Lg]e1 1 25

CandAry -

—

2571128

KT LLSE

= G -

a—

L 2t )et [ AT

134£5%

INFEL A

185772

22/ /.zs"

INI£8 4]

Az F0248

)REL7T

| 23/ 1 25

K #0 .28

/\1 'j’j‘:?{

| £S7270

132193

“hy 3384

|

|2 é72

;&Jrf 128

A5Ted 125

hi9384

INER £

|

[ 8STT

Cbndoy—

2/L/e1 )25

N ASET

- AT 7 ?-’\3'{

[{F 4T

AL et /25

132734

_.g;/n P4

Auth, Sign

sed Siﬂnafon




B
e

Name & Address.of Unit

§ /2
PO Flow Meter Reading
Date
. Initial Final ¢ -
- ﬁ.,‘//l'//'& \1;0 4 , AT A jf»"f.z | f'f 'f"", r:x:‘ ;;__.--""
WYV TIRA YL 2N BEREIES 74 27 L\
el 22l hyoklS vp 810 7
-0 5'/1:"/__/.
‘ f“f ,;/' :"
)
A

4] 12120 YIS LS | NIISEL : 2 BAWSEES
3/ THT RSP LCNSes=

1ol 12124 RIKT P | A3
/1) 12024 | 131 Z WRTETLS | 1820277 Qrass=
-_LJJJJ’ 24 l 4 : WA\
IR TE | ' 3
W ZPaR RELTO £
53 )21 24 : =
)AL 122 2z | 184777 PSR
_J;Il;;/ 24 | p32L72 1 28<E | 1885772 ok
- gy | [a285E 4 I 2 [ zaenr L };;,
1912724 | I3 1024 WeRk#2Z8 | t9e0e2® ;2._?:3_.
° \:“" 712/ 20 | ATI2AT £213.24. | 19877" e
|21/ 12 2] ALTI LA IS8 ! | 18307 RS
92/)12/2Y — Lon deid— | — [ =
23//2]20 | NNISE] TR Al 142077 Noa—
ey lralzy | (31723 1348317 | 114e7? P
vc/120 2y | 8 1T 14941 IV R A\
24/ 1 21 24 1.3.3941 I3 heEH | 103272 RN
29/ 1224 | I3 b4 asgg | 12rao T\
| 29 /120 .24 LT hRE f;:*cj-fr,wzz 11 ) 43 &7 )
L 2¢ J 12124 i A — | % e
: XE22E Gahel | NI B Ve
SRR il ghsrd | e R
P!pce.Sor-pat e -);{4-{ ¥ bp:‘-"’ o
BOREWELL OPERATOR —" Auth. Sign

Eor Manohar Fitaments Pvt. Ltd,

Ax;orised Signator’




LOG BOOK OF BOREWELL

Name & Address.of Unit é«_! n# ‘41'.'{_ j.:'s_'ng’_ﬂ_ﬂ_r_:_ﬂ e /
o b N sabear Mslias Ba eh: Lonibot- MO VY-S

it}

Date
S ss o e
1=1-20 1
S \ L A, WSS
31\ -gh_

L 14) 11 )2y LI2E —
ol n )24 | I2ILE h IAZESE.

;2 g g &~

y IV AR

2 |

Initial

48 lov_a'iu"l;te_r il-e_ncﬁn_ng

PR LIY:

Y

LNTess
Total
o i Consumption Signature

Final

s PR AT

-~

— s

- ¥y

'.nﬁl- {
e

| oo

_}f.f"‘_'i.....—— 2

| 19

A4 1] ’4
12582 U] '

D Sh—

ATH Ll

Dlace : Sorépat

BOREWELL OPERATOR

ﬁ%w?rm
V;,U,!Uﬂ_jl_wé———_i_,———

P TITE : e

fﬁltn( = Jf\; ?‘! s
Auth. Sign
For Manohar Fllam



o " % -
I_—"~:.,
*
"X
v
A F - O ia ')
Name & Address.of Unit AMAriah a2 f -_Z‘ mandd FVT. 1 7 & Ak
Y i L 4 - - - % -
_PleF i g L SI2 WS BC Bavksi Sonibat- Moot gz L. 207 - A
——— ————— e _——— z E
Flow Meter Reading Total |
Date el ~ ; Signature
==L . Initial Final f Consumption > /
Ll)ie/2y | | 22357 122472 | AgEOe0 e
a2/ '.—t:._'_'i_.___ o A}-:/ z"_;’t-._._}- - 4_‘:-_:_._ B L =
L A1/ 1024 | [224 7l 122487 « WY/ 272 R\
i —-(:-JE...[_"( j/a{_! -l_ ;A'/’~Z 2 /, Iy, -,! |:’ | ) 2427 ,‘_(‘;—.:._
‘ a2 | - /) arnln | E —
_...;_'\_".r’;Li," i | & . [ /‘(__y i_’__::_ - —. &
,,.f.z’:.."’_)f_'j_i)f /212 k."-: 4 ! _.’:.J-:__‘_‘x_'."l-'_' £ | AN d” v "’r_ !
280/ 2y | Jr288K | seger) TV sepo | C\gSur—
- f_r’ /g '_‘0 | ’, LAV WD .. ) #,. %) 2 ‘j a '\- a7 = . p .\..‘-‘--“::_, . =2
SV s Sl ha AN ENTY = N N ERTET | A8 p2p T\ "_}"’
Ry, 2y 29 | ot - g
--~J'J-—-f” "fw" .[ 1’; S g ! /"“";"’, 1 )R #77 Cllyniemss
—L2{t0l 24 | J2gx)e | ) 09423 124877 TN
i:‘_ / /P ‘//4' & - ,ll-*’!‘ P "f’ .v‘f’.r = : '- ——
L4 /16724 DT 4. 03 El o | L) 2277 25
Lt Zte ] 24| jr1sd S 125472 r25eme | \SREs
b iy T ’ V- | v el B
L Lte ] 2| ) e84 98 | 25470 182 32 S
12016 24| 12.90% F T -~ S
Sl L3830 |k 0 & |78 40 | Nl
Jal o] 2yl 124804 | 125925 L0453 W
' —= o £ Y L
P L1el1e7 | /249 38 | 24829 | 9 prt ‘-‘:;_:x‘—""i'“
) — : B . § o, Ta'e
| 2o/ 1o/ 2 | S | Sbodots Fi = -
L1107 28 2.7 | s Z —_—
[2454F | 124577 [{Z7 (Tuln

22l 12728 | 12187 9 2% 09

| 23/t 2] 124909 | 124407 e Vi

§ P od s _ / are SR

[ Lo 2h| J2484Y | raesiyn | | FLere . Tf.——_

pAEL e | 125340 | acass T ra e Clava ]

LS 12y 105212 | /ra7, T T 0 o o

22/ 167 28] — [ Sandizz—1— 55K o S
1 . 4 Uf | . _- - = -

I
|
|

1 - Tiedd
BOREWELL OPERATOR ;:J'J '_,B—\'::-.T:L’ hsgn
T Seh

FOJ' Maﬂohar r:]I"‘ menis

: : y AU%SBG Sianatar




LOG BOOK OF BOREWELL

724
it Maneha? [ Ja yrents pvT- L1 77 _ J
A Tk (T2 NSUF L Fa2he Lonidet Mcmth_‘ffj_‘__ _ :

e e

Name & i\dd['ess of

),(}

e ——

—-—-q,-——'—_'-"-_
Flow Meter Reading |

! AT

e i
Initial Final | :

Total
Cansumption |

_.»,_T.

[y

| -vrufurf'

Date

5 CE

ol1]ed/ 24 | 5,,,; PR

_{‘4',"4(,.?{;

11R220

:“'/r"l

118341

ftf‘lu /; -

&4/ pj/}l/'

JWWRALLA

/Iw’ f _}'
| o A

fz!(’f

;-rq ,.'tf

L1 RE 1L

/| 8L L8

)1 8839

|
o857 e9) 24 |
rZ)e2/ 2y |

11 R519

1182 32£

12158

02lef/ 2 |
08 /e4/24 |

118234

.,((:.L? ((l‘;y

6670 _

—

NEIRYS

11930

29 /)p4 /24 |
(21124

f}_—?f;‘.":

1) 4K E

1 £3 6770

J1 ) ot [

11 9447

11 24 41

(7‘:’({

/)'/“7/4?4

11 9441

119517

L IREZT

(128 LT

149324

/95277

_?"-1""
/L‘L_—-—"—:"_'__-ﬁ_—‘
)¢ 1277 |

e
r ol P
|77 '-_'T"“"\“f/_;:‘r

) 4 8 7 Fe
et

L A1/t )2Y

(2ol £E

] 32607

A L2/ |
1c7e2/24 |

113224

S hn Aot

-—

/!/rj/}’/ |

1220166

P 20T

[£9£27

;;/4!/41

[ 2433

!:L’ ’?fg

Lt ArD

{ AN

s \) ¢

| 1R /s1 /24

o
'L-\

(2242

|
I
|
|

| 22478

) RO I77

}5/01'/,1;

[ 26 LT8

1206 8218

) 4 E &7

!f/ff/z

(22828

21207

=

| 2E 12

21 /L’_.ff-‘—g

(124021

(24141

|8 8827

BT

—

_'ffl ¥/ ‘{1‘ f/

&3 /e1 /L4

121t 8)

[20N3 40

(7777

[ 24 Lot /24

[20T40

220532

| 22870

Md /24

L2LS3X

2 2122

18477

24 )21 )24

1247 12

L21BEF

R Ll

o]t /2y

[ 21842

> J22048

138 #17

98 121/ 2 |

| 22208

1 £~3 420

" 29/e2 )24 |

122848

‘,‘C&/Z/I.ry/-

—

:P:?rf 21 /24 ]

(22354

.24 £58

] :
l o i lh(rf‘_
PINELILL

Auth, Sign
Pvt. Lta.




LOG BOOK OF BOREWELL

[
9 2 } ' " 'f L. —

Name & Address of Unit A& 2 *4-’ L La L VNLTL / : L s 98 2l
,, il f Mcmthﬁ__"”,‘i:—c—":'—‘ -

'/ [ 7 ool
’-‘r 4 {\s . 54

B
| Total

Flow Meter Reading I "
Consumpt

Final |
/_/_ :1 ¢ L
yI2rdr
[/ 49/

Cenature

| Initial
| ,)‘ i L oy _
’ _{f Jl .'!
J f’z

J’f v &

/14 A

i -

/ s
’/

N".” u
,¢f._

//.;r?‘."-- 17170

f 1 Lo R 1) 71 87

[1 £1 R&E (kN ‘l a1 AL
p1LLY 8L [ 4350

/1 438D 11 £33

11 £55S | 1 £LF2A

| 124208 1148 94

| 11£87€ {17t 81
4| 117081 [ 2242

v r_:‘_('("'?‘{ (‘:7

| 302C
| R LTT
1 ISZT
!é KX 7T
185
(8] ¢72

H.’rﬁ/ 24
1£708) 2
-9!_/6," /24
g "'/e(/f ‘f’
27/:5/ 2%
M/.cé’/r
25748724

|8§F 70

1£)1 874

11 FRE2

[1 ¥4 49

29 )05/ 24

117443

- [4ZSBE

I8 72

18 /08 /24

JABAL-D2

(12314

IB 2 X sk

 79/28/ 24

113218

(1 Z858

|4 277

|\:0'/§8 /14

[1 78538

(18641

[83 672

g/ /28/24

IHE22

|99 477

Place : Sonipat

/18e 4]

BOREWELL OPERATOR

7%5{’;;i,

—

1 2877

For Manohar F; ’”'*‘onts

Auth, Sign

Ltd

ﬁ![';%l‘r\-‘ Q'”"Ei'{"l >




Koo i i o e i

-omeds NNLQ
29.108531 &

c::a _
EE:%._G 3

G .m.mma 0. .mw \:

MR IeT o . i 0 Tt S d Y e BN D L o . Ly T S 3 A
. gl® ._._DSC k. 3].

fﬂ...; \ .
S & _ %E ised Signator




ETP-Effluent
e ¥ u-..‘.. .r“ 4o T
YA V] Water-Tank

 28-Jan-2025 12
=) 10878881N.77.0




3531 49
VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 622 OF 2024

IN RE:-

VARUN GULATI ... APPLICANT
VERSUS

STATE OF HARYANA & ORS. ...RESPONDENTS

KNOW ALL to whom these presents shall come that [/We, undersigned the above named do hereby
appoint,
SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL {D/3528/2022);
Advocates
Satram Dass B & Co., 84, Sagar Apartment, é Tilak Marg, New Delhi-110001
Mob: 788888 4445, Email: siddharth.batra@satramdass.com

{hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize
hir; -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be iried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each court by me/us.

Te sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other pefitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbifration any differences or
disputes that may arise fouching or in any manner relating to the said case. To take execution
proceedings. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to
do dll other acts and things which may be necessary 10 be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power ang authority hereby conferred upon the Advocate whenever he may think fit
to do so and to sign the power of attorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all intenfs and
proposes. And I/We underfake that I/We or my four duly authorised agent would appear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not {o hold the advocate or his substitute responsible for the result of
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shall recsive and retain for himself, And I/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid to the advocate remaining unpaid he shall
be entifled to withdraw from the prosecution of the said case until the same is paid up. The fee settled
is only for the above case and above Court. |/We hereby agree that once fee is paid, |/We will not
be entitled for the refund of the same in any case whatsoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF [/We do hereunto set my/our hand to these presents the contents of which have

been understood by me/fus on this22ndday of......May 2025
Accepted, identified and cerlified subjected to the terms of the fees.

% Aom Pz  For MumshesBllaments Pvt. Lid.
[SIDDHARTH BATRA) [ARCHNA YADAYV)

| Vi § ,‘!Clie
B doca, Sfobig L2 C’/’g Eﬁm

/7

N

7@

[SHI_VANI CHAWLA] [CHINMAY DUBEY] & [REYTHM KATYAI.] ) _ 5
Advocates '
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CERTIFIED TRUE COPY OF THE RESOLUTION PASSED THROUGH CIRCULATION
AMONG THE BOARD OF DIRECTORS OF MANOHAR FILAMENTS PVT LTD. ON
21T FEBRUARY 2025.

“RESOLVED THAT Mr. Vibhor Gupta, GM-HR of the Company, be and is hereby
authorized on behalf of Manohar Filaments Pvt Ltd., to initiate, file, defend, represent,
and conduct legal cases, proceedings, or claims in any court of law, tribunal, or any other
judicial or quasijudicial authority in connection with the business or matters of the
Manohar Filaments Pvt Ltd.

RESOLVED FURTHER THAT Mr. Vibhor Gupta, GM-HR of the Company, be and is
hereby authorized to sign, verify, and submit all necessary documents, affidavits,
pleadings, applications, and undertakings, and to appoint advocates, solicitors, and other
professionals as may be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. Vibhor Gupta, GM-HR, in
connection with the above matters be and are hereby ratified and confirmed by the
Manchar Filaments Pvt Ltd.

RESOLVED FURTHER THAT a certified true copy of this resolution be provided to all
concerned authorities as and when required for their records and reference”.

For Manohar Filaments Pvt Ltd.
Bhupinder Kumar _ Dyrecior
(Ijiré_c?tar) =

DIN: 00394122

AR [ MANOHAR |
FILAMENTS | 440145 S50 05,85 S koo s, b o0z

CIN: U74899DL198SPTC037636
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Vijay Kumar <vijay.kumar@satramdass.com>

Advance service copies of short reply on behalf of Respondent Nos. 9, 17, 18, 28, 50, 53, 57, 65
& 76 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'

1 message
Vijay Kumar <vijay.kumar@satramdass.com> Fri, May 23, 2025 at 1:06 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>

Cc: Rhythm Katyal <rhythm.katyal@satramdass.com>, Archna Yadav <archna.yadav@satramdass.com>, Shivani Chawla
<shivani.chawla@satramdass.com>

E Paperbook-NGT Reply-R65 Vardhman Gar
Tex_Redacted.pdf

E Paperbook-NGT Reply-R76 Nutex or Prince Dyeing
_Redacted.pdf

B Paperbook-NGT Reply-R57 BCL
Fabrics_Redacted.pdf

E Paperbook-NGT Reply-R53 Rajasthan Knitting
Mills_Redacted.pdf

E Paperbook-NGT Reply-R28 Jyoti Dhaga
_Redacted.pdf

B Paperbook-NGT Reply-R18 Komal
Textiles_Redacted.pdf

Dear Sir,
PFA.

Advance service copies of short reply on behalf of Respondent Nos. 9, 17, 18, 28, 50, 53, 57, 65 & 76 in O.A. No. 622/2024 titled as
'Varun Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager

8A Sagar Apartment

6 Tilak Marg

New Delhi - 110001

Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged information. If you
are not the intended recipient, any disclosure, copying, use, or distribution of the information included in this message and any
attachments is prohibited. If you have received this communication in error, please notify us by reply e-mail and immediately and
permanently delete this message and any attachments. Thank you."

3 attachments

ﬂ Paperbook-NGT Reply- R9 Manohar Filaments.pdf
9723K

ﬂ Paperbook-NGT Reply-R17 Generous Textiles _Redacted.pdf
9914K

ﬂ Paperbook-NGT Reply-R50 Shree Jee Fabrics_Redacted.pdf
5406K


https://drive.google.com/file/d/1rCsShUI0zEyJRmyMM0-teTJ3XJQ8QDg2/view?usp=drive_web
https://drive.google.com/file/d/1YFtX2lNdV9FN3cJdMw-oH7HcsryGrFDs/view?usp=drive_web
https://drive.google.com/file/d/17GK8omS669PhW3cPpsDTVkDsCYQJZbma/view?usp=drive_web
https://drive.google.com/file/d/101dpCzwSv0uq8Grz3tqs_oN9JPDndrY8/view?usp=drive_web
https://drive.google.com/file/d/1rb2vxscrhc9PJevOafSN96yqAtbVP6BF/view?usp=drive_web
https://drive.google.com/file/d/1W3n-Tp3OrsIbr2DwJTzARC4YHORoHpWg/view?usp=drive_web
mailto:archna.yadav@satramdass.com
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.1&disp=attd&realattid=f_mb0hj8vj0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.1&disp=attd&realattid=f_mb0hj8vj0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.2&disp=attd&realattid=f_mb0hjeg11&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.2&disp=attd&realattid=f_mb0hjeg11&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.3&disp=attd&realattid=f_mb0hk2l72&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.3&disp=attd&realattid=f_mb0hk2l72&safe=1&zw
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